1085

fratf w3 & forg ag Frvi fapar
wr e wdwew  faet ¥ ed
wafms &t A o d5% (A
THRT) T ;0 |

(if) Frenrer & sfereror & farg
sgfaa  smew @At arfe
atfeew wfran T W Adedr
fwfen & sfwa sqroat a7 great-
T g Iy

(iti) %% wai & “sanrem’
AN 9T Aifeewy i frfen
FT 1T |

(iv) ¥ asd  =am &
A T IR F gfafewa
F9 ¥ fag wiwhw waw geqT
(sfzma  w&e3 TEEEINT)
cqifees Iamrar (ot SR
frafor satr & =M far o
& &, & oo wTaw fawtica s |

Ineome-tax assessment

5848. SHRI S. C. SAMANTA: will
the Minister of FINANCE be pleased
. ta state: N

(2) whether Government have re-
ceived any propbsa] that the Income-
tax authorities should comcentrate
more on the assessees who contribute
largely to income-tax revenues; and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI DESAI): (a) Yes Sir. This
is one of the recommendations of the
Public Accounts Committee in its
Seventeenth Report.

(b) Instructions have already been
issued to the Commissioners of In-
come-tax that assessments of all
company cases ang Category I non-
company cases (vie. Business cases
having an income of over
Re. 25.000) should be brought upto-
date by 81st March, 1869.
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Gamcer Control Piiot Project in
Madras

5840. SHRI SRARHAKAR SUPA--
KAR: Will the Minister of HEALTH,
FAMILY PLANNING AND URBAN
DEVELOPMENT be pleasad to state:

(a) whether it is proposed to set up-
a Cancer Control Pilot Project in-
Madras with foreign collaboration;

(b) if so, the details thereof; and

(c) the expenditure jnvolveq there-
on?

THE DEPUTY MINISTER IN THE.
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): (a) to-
(c). An agreement for setting up @
Cancer Control Pilot Project in Mad-
ras with the collaboration of the World
Health Organisation is under conside-
ration. The details are being finalised.

Kerosene Oil

5850. SHRI RAM CHARAN: will the-
Minister of PETROLEUM AND CHE-
MICALS be pleased to state the num-
ber of oil tanks containing kerosene oil
supplied to M|s. Radha Krishan Vimal
Kumar, kerosene oil dealers during
1966-67 and 1967-68, separately, for
each State?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHURAMAIAH):
The required information is being col-
lected and will be laid on the Table
of the House.
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